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Supreme Court [21]

Arun Rameshchand Arya v. Parul Singh, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2586

CBI v. Sarvodaya Highways Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2598

Chandan Pasi v. State of Bihar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
2599

Haryana Urban Development Authority v. Nirmala Devi, (J.B. Pardiwala and R. Mahadevan, JJ.),
2025 SCC OnLine SC 2588

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Augustine George Masih,
11.), 2025 SCC OnLine SC 2590

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.),
2024 SCC OnLine SC 5789

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Sandeep Mehta, 1J.), 2024
SCC OnLine SC 5786

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran
and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2595

M.C. Mehta v. Union of India, (B.R. Gavai and Abhay S. Oka, JJ.), 2024 SCC OnLine SC 5788

Mahdoom Bava Bahrudeen Noorul Ameen v. SBI, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and
Manoj Misra, 1J.), 2024 SCC OnLine SC 5785

Naresh Kumar Sinha v. State of Bihar, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 5787

Naresh Kumar Sinha v. State of Bihar, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine
SC 2585

New Delhi Nature Society v. Director, Horticulture, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 2593

Pappu Lal v. Surendra Koli, (B.R. Gavai, C.J. and Satish Chandra Sharma and K. Vinod Chandran,
JJ.), 2025 SCC OnLine SC 2594

Poonam Jindal v. Union of India, (Dr D.Y. Chandrachud and Surya Kant, JJ.), 2022 SCC OnLine SC
2520

Ritu Garg v. Board of Governors, (Dipankar Datta and Augustine George Masih, 1J.), 2025 SCC
OnLine SC 2596

State of H.P. v. Oasys Cybernatics (P) Ltd., (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 2587

State of H.P. v. Oasys Cybernatics (P) Ltd., (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 2591

State of H.P. v. Oasys Cybernatics (P) Ltd., (Surya Kant and N. Kotiswar Singh, 1J.), 2025 SCC
OnLine SC 2592

T. Manjunath v. State of Karnataka, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2597

Virender Singh v. Darshana Trading Co., (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 2589
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Allahabad High Court [46]
Amardeep Sharma v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7870
Amit Gupta v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7871
Anil Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7881
Ashish v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7850
Ayub Khan v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7863
Badam v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7869
Bhoora v. State of U.P., (Ashutoesh Srivastava, J.), 2025 SCC OnLine All 7867
Chhotu Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7856
Dhakan Lal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7873
Dharmendra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7876

Dinesh Kumar Singh v. Enforcement Directorate, (Sanjay Kumar Singh, J.), 2024 SCC OnLine All
9554

Gauru v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7848

Gorakh v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7853

Gya Prasad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7877
Harish Chandra v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7880

Irfan v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 7854

Jugal Prakash Tripathi v. Union of India, (Shree Prakash Singh, J.), 2025 SCC OnLine All 7879
Jugjivan Saini v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7890

Kamal Agrawal v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 7847

Kuldeep v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7872
Kulwant Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7860

Lakhilal v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2025 SCC OnLine All 7889
Manawar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7855
Mohit Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7868

Nanhe v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7866

Raj Kumar Lodh v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7851

Raj Kumar Singh v. State of U.P., (Atul Sreedharan and Anish Kumar Gupta, JJ.), 2025 SCC OnLine
All 7887

Rajanikant v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7857

Ramlal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7874

Ramraj Patel v. State of U.P., (Chawan Prakash, J.), 2025 SCC OnLine All 7849

Ranjeet Maurya v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7882

Rumey v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7852

Sandeep Sahani v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7865
Sanjeev Pandey v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7859

Satyabhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7875
Shivkaran Ram v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7864
Shobh Nath Singh v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7891
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Sitarunnisha v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7883

SS Engineering Works Ltd. v. Office of the General Manager, (Arindam Sinha and Satya Veer Singh,
J1.), 2025 SCC OnLine All 7888

Sumit Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7862

Surendra Kumar v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7884

Sushama Devi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7885
Triveni v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7861

Union of India v. Ashwani Kumar Dubey, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 7886

Veer Singh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7858
Vijay Kumar Dubey v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7878

Bombay High Court [2]

Khushal Morarji Gada v. Vijay Kashinath Giri, (Madhav J. Jamdar, J.), 2023 SCC OnLine Bom
3321

State of U.P. v. Tata Consultancy Services Ltd., (Sandeep V. Marne, J.), 2025 SCC OnLine Bom
4744

Calcutta High Court [51]

Aaliya Rahman Khan v. Andaman & Nicobar Administration, (Lanusungkum Jamir, J.), 2025 SCC
OnLine Cal 9348

Abu Kawsar v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9345

Anshika Shaw v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9333
Arun Mondal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 9303
Arvind Kumar Mehrotra v. Rakhi Loonia, (Krishna Rao, J.), 2025 SCC OnLine Cal 9309

Ashim Kumar Chaudhuri v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
9314

Ashok Guha v. Union of India, (Krishna Rao, J.), 2025 SCC OnLine Cal 9326

Ashutosh Roy Prafulla Kumar Roy v. Mohd. Igbal Khan, (Biswaroop Chowdhury, J.), 2025 SCC
OnLine Cal 9310

Augusta Kujur v. Union of India, (Lanusungkum Jamir and Rai Chattopadhyay, JJ.), 2025 SCC
OnLine Cal 9319

Bellal Hosen Mallik v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9335
Bibek Kujur v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9334
Bishnu Prasad Behera v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9343

Bithika Choudhury v. SAIL, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC OnLine
Cal 9321

Chhamad Ali v. State of W.B., (Md. Shabbar Rashidi, J.), 2025 SCC OnLine Cal 9307
Dibakar Mondal v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 9304

Gopal Sahani v. Union of India, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC
OnLine Cal 9323
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Gour Saha v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9350

Harendra Nath Sarkar v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal
9308

Harisadhan Bhui v. Durgapur Projects Ltd., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
9316

HDB Financial Services Ltd. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9341

Ideal Gymnasium (P) Ltd. v. Bank of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9353

Kamalesh Kumar Yadav v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9331
Kimsuk Roy v. Netaji Subhas, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9338

M. Ayesha v. Andaman & Nicobar Administration, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal
9346

Mainul Hoque v. State of W.B., (Supratim Bhattacharya and Sabyasachi Bhattacharyya, JJ.), 2025
SCC OnLine Cal 9352

Manik Ganguly v. Union of India, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC
OnLine Cal 9322

Mohd. Jamaluddin Khan v. Food Corpn. of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine
Cal 9339

Mom Ganguly (Chatterjee) v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9340
Monisha Knit v. UCO Bank, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9329
MRT Signals Ltd. v. SRC Co. Infra (P) Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 9305

MSC Mediterranean Shipping Co. S.A. v. NTC Industries Ltd., (Aniruddha Roy, J.), 2025 SCC
OnLine Cal 9311

Namita Das v. Superintending Engineer, (Lanusungkum Jamir, J.), 2025 SCC OnLine Cal 9347
Nityagopal Das v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9349

Pampa Mondal v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9313

Pratik Pattanayak v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9327

Purni Balmiki v. Durgapur Projects Ltd., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9315

Putimari Fuleswari Samobay Krishi Unnayan Samiti Ltd. v. Ministry of Food & Supplies Department,
(Kausik Chanda, J.), 2025 SCC OnLine Cal 9328

Rajesh Kumar Pandit v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9318
Rajib Barman v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9325

Rihan Shaikh v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9312

Sakshi Kumari Choudhary v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9317

Salil Ray v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9342

Samir Khan v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9332

Shyamal Kar v. Union of India, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC
OnLine Cal 9320

Sk. Asmat v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9337
Sk. Sultan v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9336
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